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Appearances by:
Sh. Jayanta Khanra, JCIT, appeared on behalf of the Revenue.
None appeared on behalf of the Assessee.

Date of concluding the hearing : April 16t, 2021
Date of pronouncing the order : April 16th, 2021

ORDER
Per Bench:

This is an appeal filed by the Revenue directed against the order of the Learned
Commissioner of Income Tax (Appeals)-10, Kolkata [hereinafter the “CIT(A)"], passed
u/s. 250 of the Income Tax Act, 1961 (the ‘Act’), for the Assessment Year 2016-17.

2. The assessee vide its letter dated 07.04.2021 submitted that it has availed the
scheme under “Vivad Se Vishwas Act, 2020”. The assessee states that it has been
granted certificate by the designated authority in Form No.-3 under the provisions of
“Vivad Se Vishwas Act, 2020”. It further submits that u/s 4(2) of the “Vivad Se Vishwas
Act, 2020”, the Revenue appeal should be deemed to have been withdrawn. Thus the

assessee requests that the Revenue appeal be dismissed as withdrawn.

3. The 1d. D/R has no objection to the Revenue appeal being dismissed as

withdrawn.



LT.A. No. 2194/Kol/2019
Assessment Year: 2016-17
M/s. Eastern Distributors.

4. In view of the submissions of both the parties, the Revenue appeal is dismissed

as deemed to have been withdrawn.

Kolkata, the 16t April, 2021.

Sd/- Sd/-
[Aby T. Varkey] [J. Sudhakar Reddy]
Judicial Member Accountant Member

Dated: 16.04.2021
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